
of 7. 5% over the ootified price, on the sale 
of Urea" • 

Assistance· to M•d•Y• Pr•desb for . r. 
. Drluln1 W•ter 

6547. SHRJ KAMAL NATH : Will the 
Minister of AGIUCULTUB.E be pleased to 
state : 

(a) whether Madhya Pradesh Govern-
ment bas submitted a proposal costlna Ra. 
106.50 crores to the Union Govenunent 
for combating dtinkiD1 water scarcity; 

(b) if so~ the financial assistance l!VCD 
uptil now; • 

(c) whether Government propose to 
aive farther financial assistance in this · 
reprd; and 

• 
(d) the amount proposed to be aiven 

and the time by whicb 'this will be made 
available to the State Government? 

· THE MINISTER OF ST ATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI· 
CULTURE (SHRI JANAJU>HANA 
POOJAll Y) : (a) In the Memorandum ror 
drouaht relief assistance the State Govern-
ment of Madhya Pradesh bad included a 
f~ of Rs. 106.50 ~res for drinkiDf · 
..,.. ..,..- ~1 ~lVl. . 

(b) For combatinl drlnkina water 
scarcity conditions in the State, a sum of 
Jls. t 8 .s 3 crores was appro~ by Central 
Government as Ceilinp of ~penditure upto 
June 1988. Of this, Rs. 11.08 crores w~ 
for ntral areas, Rs. S.28 crores for urban 
areas and R.a. 2.17 crores for purchue of · 
drillina ril' and pophysical equlpaleDt. 

(c) No propmal for liVinl , further 
scarcity relief assi1~ for drinkina water 
is under consideration at present • 

.. 
· (d) Does not arise. 

Disruption of Bsaential· Commodities 
In N.E. States 

-. 

(a) whether ft is a fact that in view of 
frequent bandhs and blockades ill A••m, 
the supply of essential commodities to 

· North Eastem reaion are disrupted, 
causiJw difliculties to the general public; 
and 

(b) if so, the steps taken by Government 
to ensure rep.Jar supply of essential com· 
modities to · those affected States in that 
~Oil? .: 

THE DEPUTY ·MINIS~ JN THE 
MINISTRY. OF FOOD AND CIVlL 
SUPPLIES (SHlll D.L. BAITHA) : (a) 
Movement or essential commodities to the 
North .Eastern reaion is sometimes disrup-
ted when there are bandhs, blockades etc. 
However, despite this, the supplies of essen· 
tial ~ commodities have pnerally been 
maintained • 

(b) The Food Corporation of India who 
is responsible for the movement of food-
graios to be distributed tbrouah th~ Public 
Distribution S~ draws up jointly with 
the Railways a monthly ptan·ror movement 
of foocfarains to the consumina ·areas 
includina States in the North Eastern rep.. 
Instructions are also issued from time to 
time by the Government of India to the 
F.C.I. and other concemod ~ to ,take 
appropriate mea~s to ensure adoquate 

. .. 

Ar'~·;;!¥:.. Af_ • . . 
... 

Appointment ot Cllalrmn of 
l.R.M., AUnd . . . . . 

6549. DR.. G. VUAYA RAMA RAO! 
Will the Minister or AGRJCULTURB be. 
pleased to state : 

(a) whether appointment to bOard&/ 
statutory bodies/national institutions are .. 
made by Union Government on tho recom- • 
. mendatiom of· the nodal Ministry; 

· (c) when was the Chairman 
and for what period:. nd 




